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 भरी!  भान सिह  भोरा)

 आयेगा  ?  आपने  जाकर  कहा  था  कि  गरीबी

 हटाओ,  हम  समाजवाद  लायेंगे  ।  हम  भी  पके
 साथ  थे  ।  हमने  बाहु  था  कि  ठीक  है  लेकिन  क्त्र

 हो  क्या  रहा  है  ?  .(पर्यवसान)  ,

 सभापति  महोदय  :  श्राप  इसको  जनरल

 डिस्कशन  मत  बनाइये  ।  अप  सीधे  बिल  ५२  ह
 श्र  जाइये  |

 श्री  भारतीय  दौरा  शप  पार्लियामेन्ट  को  जो

 काम  ii  साल  पहले  करना  चाहिए  था,  झ्रांदि-

 कल  45  के  मुताबिक  वह  हम  आज  करने  जा

 रहें  हैं  राज  मी  कुछ  लोग  चाहते  है  कि  नहीं
 होगा  ।  मैं  समझता  हूं  यह  अच्छी  बात  है  कौर

 झगर  एजुकेशन  कम्पलसरी  हो  जाये,  बुढापे  की
 पेंशन  मिल  जाये  श्री८  राइट  दुबके  मी  इसमें
 जाता  है  हिन्दुस्तान  में  गरीबी  हटाने  की  जो  बात

 है  उस  सिलसिले  में  सोशलिज्म  की  तरफ  आप

 एक  कदम  जहूर  बागे  बढेने  ।

 जहा  तक  करप्शन  हटाने  की  बात  है,  मै

 आपसे  कहना  चाहता  ह्  कि  अगर  यह  बात  हों
 जा ग्रे  यानी  अगर  एक  आदमी  को  यह  पता  हो  कि
 मेरे  बच्चे  को  फ्री  एजुकेशन  मिल  जायेगी  और
 उसको  पता  हो  कि  ण्ग्ब  मैं  बढ़ा  होऊंगा  तो  उस
 वक्त  मेरे  खाने  के  लिए  रोटी  मिल  जायेगी  तो  यह
 जो  करप्शन  का  मामल।  है  वह  मा  हल  हो  ज।  देगा  |

 दौर  जब  तक  आप  ये  बाते  नहीं  करते  है  तब  त+

 हुए  एक  यही  मंधना  है  हि!  मैं  पैमा  इमाठुठा  करूंगा

 ताकि  बागे  नबल वार  के  बुढ़ापे  में  बेह  काम  श्र

 सके  ।  इस  लिए  करे  जो  बाते  है-बुलाये  में  पेंशन

 की  ब्रोकर  यह  जो  फ्री  एजूकेशन  ष  करने  जा

 रहे  है  यह  रू भा जवाद  की  पहले।  सोढ़ी  है  1  भ्रम

 ग्रुप  यह  नहीं  नाचते  है  तो  इसका  यहां  मतलब  होगा

 कि  आप  कहते  तो  कुछ  हैं  जौर  रते  कुछ  है  ।

 मिनिस्टर  साहब  यहा  बैठे  हैं,  मैं कहना  चाहता  हूं
 कि  जहां  तक  पैसा  ह: ह  सवाल  है  वह  न  सकता  है  t
 डा.  कर्मी  सिह  इस  बिल  को  लाये  हैं  और  दस

 करोड़  तो  दा.  कर्मी  सिंह  श्राप  ही  दे  देंगे  ।
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 डा.  कर्णों  सिह  :  मैं  किस  तरह  से  दे  दूंगा,  यह
 भी  तो  फ़र्माइये  t

 श्री  भाग  सिंह  दौरा  :  सरकार  प्रीवियस

 को  खत्म  करे,  दस  करोड  अपने  बाप  ही  चा

 जायेगा  :  ae  (ध्यान)  ,

 जब  सरकार  वह  बिल  यहां  पर  लायेगी  तो

 उस  बकते  मैं  भी  डा.  साहब  से  कहूँगा  वही  बाप  भी

 इसका  विरोध  तह  कीजिए  |  इसलिए  इस  वक्त  डा.

 साहब  जो  बिल  लाये  है  वह  बहुत  प्रिया  है  कौर

 उस  वक्त  भी  डा.  साहब  उस  बिल  का  विरोध

 नहीं  ह.  सकेंगे  ।  हम  उनसे  कहेंगे  कि  उस  वक्त

 तो  आप  यह  कहते  थे  और  अब  श्राप  क्या  कहते

 है  7  इसलिए  मै  गवर्नमेंट  से  भ्र पील  करूगा  कि  यह
 बिल  बहुत  अच्छा  है,  इसको  डा.  साहब  लाये  हों

 या  कोई  दूसरा  यह  सवाल  नहीं  है,  किसी  की  तरफ

 से  आया  हो  इसको  मान  लेना  चाहिए  ।  इन  शब्दों

 के  साथ  मैं  इसको  सपोर्ट  करता  हूं  बौर  उम्मीद

 करता  हूं  कि  सरकार  इसको  मान  लेगी  1

 SHRI  K.  LAKKAPPA  (Tumkur):  Mr.
 Cahirman,  Sir,  ]  want  to  say:....

 MR,  CHAIRMAN  ;  He  will  continue  his

 speech  when  this  subject  is  again  taken  up.
 Now  we  will  take  up  the  Half  an  Hour
 discussion.

 7.30  hrs.

 HALF-AN-HOUR  DISCUSSION  RE-
 SLOW  PROGRESS  OF  ELECTRIFICATION
 IN  WEST  BENGAL-  BIHAR  AND  ORISSA.

 MR,  CHAIRMAN:  Shri  Daschowd-
 hury,  He  will  take  only  ten  minutes,

 SHRI  8.  K.  DASCHOWDHURY  (Cooch-
 Behar}:  Why  do  you  impose  the  time  limi-
 tation?
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 aft  नवल  किशोर  सिंह:  (मुजफ्फरपुर)  सभापति
 जी,  कितना  समय  हम  लोगों  को  मिलेगा  ?

 सभापति  महोदय  :  सब  को  समय  नहीं
 मिलेगा  ।  io  मिनट  माननीय  सदस्य  बोलेंगे
 जिन्होंने  इस  चर्चा  को  उठाया  है,  फिश  उसक।
 जवाब  मंत्री  ज॑।  देंगे  ।  उस  #  बाद  सवाल  पूछे  जा
 सकते  हैं

 SHRI  P.  GANGADEB  (Angul):  Orissa
 also  should  be  given  some  time.

 SHRI  JYOTIRMOY  BOSU  (Diamond
 Harbour):  I  am  the  only  person  to  ask
 questions  today.  T  may  be  given  the  time  of
 four  questions.

 THE  MINISTER  OF  IRRIGATION  AND
 POWER  (DR.  x  L.  RAO)  :  I  think,
 from  each  of  the  States  one  speaker
 may  be  allowed.  '  will  reply  next  time.

 MR.  CHAIRMAN  :  No;  according  to
 the  Rules  only  those  who  have  given  their
 names  can  be  callecto  put  ‘questions.

 DR.  K.L.  RAO  «He  represents  only  Bengal,
 There  must  be  someone  from  Bihar  and  Orissa
 also  because  this  isa  discussion  about  all  the
 States.

 MR,  CHAIRMAN  :
 Rules.

 I  am  bound  by  the

 SHRI  B.  K,  DASCHOWDHURY  :  I  do
 not  think  there  is  an*  hard  and  fast  rule.  You
 can  easily  allow  onc  or  two  speakers.

 MR.  CHAIRMAN  :  He  may  start.

 SHRI  BK.  90  OWDHURY  :  This
 is  a  very  importan  subject  and  I  fear  very
 much  whether  I  wil  be  able  to  speak  out
 what  I  want  to  say  #ithin  this  time  timitation
 Of  ten  minutes,  as  tou  Have  said.

 Very  often  we  qscuss  in  this  House  about
 the  slow  progress  o Mlectricity  and  it  is  more  so
 In  the  eastern

 प्

 ॥  of  India,  Here  is  a
 Specific  question  tht  was  asked  on  the  last
 25th  May  as  to  wit  are  the  reasons  for  the
 slow  progress  of  y  ih  three  Stated  of
 IndineRihar,  and  West  Bengal.  The

 JYAISTHA  (21,1893  (SAKA)  W.  Bengal,  Bikar  238
 and  Orissa  (HAH  Disc.)

 only  reply  that  was  advanced  by  this  hon.
 Minister  is  that  these  State  Governments  have
 hot  taken  so  much  of  care  to  improve  the
 position  of  electricity  in  the  respective  States.

 Certain  figures  were  given,  The  number  of
 electrified  villages  and  towns  in  1968-69  in  the
 case  of  West  Bengal  were  villages  260  and  towns
 2;  in  1969-70  villages  186,  towns  nil;  In  1970-
 1  villages  345,  towns  nil  and  the  footnote  is
 there  that  three  towns  remain  to  be  electrified;
 in  the  case  of  Bihar,  villages  66  in  1968-69,
 797  in  1969-70  and  742  in  970-7l  and  the
 electrification  of  towns  in  all  those  three  years
 nil;  in  Orissa,  in  1968-69  62  villages,  in  ‘1969-70
 29  villages  and  in  1970-71  3  villages  and
 towns  nil.  This  is  the  position,

 Even  in  these  days,  when  we  have  spent  a
 lot  of  amount  of  money  since  the  beginning
 of  the  First  Five-Year  Plan  and  we  are  just

 in  the  middle  of  the  Fourth  Five-Year  Plan,
 some  of  the  town  arcas  are  not  electrified,  what
 to  talk  of  the  villages.  In  Orissa  for  the  last
 three  years  no  towns  were  electrified.  In  West
 Bengal  in  the  last  five  years,  as  stated  by  the
 hon.  Minister  the  other  day,  only  two  towns
 werc  electrified  in  1968-69;  thereafter  nothing
 happend.  Till  today  towns  or  area  having
 a  concentration  of  population  of  10,000  or
 more  have  not  yet  been  electrified.

 It  is  true,  in  some  State  Governments  they
 are  doing  the  best  to  electrify  not  only  the
 towns  but  also  the  villages,  we  have  been  told.
 To  be  short  on  this  point,  in  West  Bengal  there
 are  38,446  villages;  out  of  this  a  little  less
 than  2,600  villages  were  electrified.  giving
 a  figure,  in  terms  of  percentage,  a  little  above
 6  per  cent.  But  in  respect  of  Kerala  and  some
 other  States  it  is  about  45  per  cent.  And  the
 average  all  India  figure  is  about  l9  per  cent
 of  the  villages  in  India  have  been  electrified.

 The  Central  Government  seems  to  be  very
 much  keen  on  laying  the  emphasis  on  the  point
 that  the  State  Governments  are  not  coming  up,
 stating  clearly  that  these  are  the  States’  sectors.
 But  probably  the  hon.  Minister  has  forgotten,
 while  he  states  that  these  are  the  States’  sectors,
 that  electricity  comes  under  the  Concurrent
 List  also.  Taking  inte  account  the  huge
 deficiency  in  food  articles  and  a  fot  of  money
 that  we  have  to  spend  on  important  of  food-
 grains,  I  would  ask  the  hon,  Minister:  Was

 It  not  proper  on  his  part  at  least  to  see  tha,
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 those  State  Governments  which  are  not  coming
 up  properly  to  elecrtify  villages,  the  rural  areas,

 at  least  to  augment  the  energisation  of  pumps
 in  the  agricultural  sector?  It  ought  to  have
 been  the  responsibility  of  the  hon.  Minister
 to  push  them  up  and,  if  necessary  to  give
 them  some  more  finances.

 Under  the  scheme  of  Rural  Electrification
 Corporation,  five  big  schemes  have  already
 been  cleared  up  and  they  are  proposed  to  be
 financed  by  the  Centre.  These  are  not  within
 the  States’  sector.  Those  States  concerned
 are,  Gujarat,  Maharashtra,  Andhra  Pradesh,
 Mysore  and  Uttar  Pradesh.  These  are  the
 States  where  a  large  number  of  villages  have
 been  electrified.

 I  would  like  to  give  you  some  of  the  figures
 in  regard  to  the  number  of  pumps  electrified
 upto  the  first  three  Plans.  In  West  Bengal,
 the  number  of  pumps  electrified  is  437.  As
 regards  Orissa,  no  figures  have  been  given  as
 they  are  not  available,  In  Bihar,  the  number
 of  pumps  electrified  is  10,660,  whereas  in  the
 cage  of  Maharashtra  it  is  44,978  pumps;  Tamil
 Nadu,  2,56,594;  Mysore—42,37!;  Guijrat-
 17,455  and,  even  then,  these  States  have  been
 provided  with  additional  finances  to  the  extent
 of  hundreds  of  crores  of  rupees  to  have  more
 and  more  of  rural  electirification.  But  the  Sta-
 tes  which  had  the  minimum  umber  of  pumps
 electrified  upto  the  first  three  Plans,  say,  for
 example,  West  Berigal  where  437  pumps  were
 electrified  as  compared  to  Tamil  Nadu  where
 2,56,594  pumps  were  electrified,  have  not  been
 given  any  additional  Specia!  finances,

 I  appreciate  the  work  of  all  those  State
 Governments.  But,  no  doubt,  I  can-
 not  appreciate  the  work  of  the  Union
 Minister  in  respect  of  sanctioning  additional
 finances  to  those  States  under  certain  schemes,
 We  appreciate  the  work  of  those  States  which
 have  so  much.  But  what  about
 the  States  which  are  lagging  behind  like  any-
 thing  and  which  are  regarded  as  the  darkest
 regions  in  the  whole  of  India.  For  these  three
 States,  West  Bengal,  Bihar  and  Orissa,  no
 special  schemes  have  been  sanctioned  for  more
 power  generation.

 MR.  CHAIRMAN:  The  hon.  Meinber
 may,  try  to  conclude  now,

 JUNE  nN,  oA  WwW.  B  ,  Bther
 and  Onan  ies  Dise  “ad

 SHRI  B.  K.  DASCHOWDHURY  :  It  is
 not  yet  40  minutes.  You  have  been  kind
 enough  to  allow  me  0  minutes.  If  you  go
 on  ringing  the  bell  like  this,  it  disturbs  me.

 MR.  CHAIRMAN:  Then,  you  will
 not  get  the  reply  from  the  hon.  Minister,  We
 will  adjourn  at  6  O  Clock  sharp.

 SHRI  JYOTIRMOY  BASU:
 very  important  discussion.

 It  is  a

 SHRI  B.  K.  DASCHOWDHURY  :  I  must
 make  my  observations.

 DR.  K.L,  RAO:  I  surrender  5  minutes’
 time  to  him.  He  must  champion  the  cause
 for  these  three  States.

 SHRI  JYOTIRMOY  BOSU  :  You  cannot
 get  away  like  that.  We  want  to  hear  you.

 SHRI  B.  K.  DASCHOWDHURY  :  This
 8  One  aspect  ofthe  mattct.  Itis  not  only
 the  ills  of  West  Bengal  today,  not  only  the
 ills  of  Calcutta  today,  that  coafront  the  Union
 Government  so  much,  I  must  say,  for  all  these
 reasons,  if  not  for  one  of  the  reasons,  it  is  the
 Central  Government's  glaring  apathy  to  West
 Bengal  that  gives  rise  to  law  ahd  other  problem
 in'day  and  in  day  out.

 I  will  now  refer  to  cerfain  statistics,  I
 would  like  to  bring  it  to  your  kind  notice  that
 even  in  the  Fourth  Five-yeir  Plan  for  West
 Bengal,  only  Rs.  10  crores  a  been  clarmarked
 under  «Rural

 mich

 Schemes’.  For
 Tamilnadu  it  is  Rs.  4I  crore.  For  UP,  it  is
 Rs.  6l  crores,  For  Mysore,  t  is  Rs.  15  crores.
 For  Maharashtra  it  is  25  and  so  on.

 What  about  Orissa?  For  Orissa,  it  is
 6.75  crores  or  something.  *  is  less  than  Rs.
 7  crores.

 If  it  is  the  duty  of

 =e

 Ugion  Government
 to  see  that  the  backward  should  come  up
 to  the  level  of  the  advanced  and  that
 what  we  spend  of  the  jmporl  of  foodgrains
 should  be  minimised,  is  it  not  tqually  the  duty
 of  the  Union  Government,  fo  see  that  the
 darkest  areas  get  adequate  ligit  and  adequate
 financial  aid.

 It  is  not  only  the  case
 There  ate  yarlous  poraades  Wise

 Weat  Bengal.
 and.  1.
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 every  State  there  are  certain  under-develop-
 ed  areas.  In  West  Bengal  there  are  such  back-
 ward  and  under-developed  regions.  For  the
 benefit  of  the  people  of  North  Bengal  to  remove
 the  darkness  from  the  entire  region  ,certian
 special  financial  aid  should  be  made.
 Even  when  the  State  Government  autho-
 rities  had  received  certain  sanctions  from  the
 special  fund  at  the  Centre,  we  have  found  that
 the  amount  has  not  been  spent.  This  is  known
 to  all  that  North  Bengal  is  the  most  backward
 regaion  inthat  State,  Side  by  side,  we  find  that
 North  Bihar  also  is  packward,  and  no  schemes
 have  been  taken  upthere  also,  either  from  the
 side  of  the  Government  of  Bihar  or  from  the
 side  of  the  Government  of  West  Bengal.  Very
 recently,  the  State  Government  of  west  Bengal
 received  an  amount  of  more  than  Rs.  300  lakhs
 for  three  scheme,  These  schemes  have  been
 spilled  over  in  thefive  districts  of  West  Bengal,
 namely  Hooghly,  Midnapore,  24-Parganas,
 Birbhum  and  B.nkura,  completely  ignoring
 legitimate  claim  of  the  five  districts  of  North
 Bengal.  These  fve  districts  are  giving  more
 than  one-third  o/the  total  agricultural  income
 generated  in  the  state  of  West  Bengal,  although
 the  population  6  these  five  districts  of  North
 Bengal  in  relatim  to  that  in  West  Bangal  is
 only  one-seventh

 What  I  woull  like  to  point  out  is  that
 the  economic  viaiility  is  there  in  North  Bengal
 district.  If  run!  electrification  shemes  are
 made  successfulin  North  Bengal,  then  these
 five  districts  o  North  Bengal  can  feed  the
 whole  of  West  kengal  simply  with  the  help  of
 energised  pulps  in  Agriculture  sector.

 We  have  ben  told  that  in  West  Bengal
 certain  special  schemes  have  been  taken  up
 to  energise  th  pumps  for  the  agricultural
 sector  and  fe  giving  irrigational  facilites,
 But  so  far  wifind  that  no  particular  steps
 have  been  tken.

 It  is  welknown  that  electricity  is  one  of
 the  basic  costituents  of  the  basic  infrastru-
 cture  of  deplopment.  It  is  not  enough  to
 have  merel:physical  capital;  it  is  not  enough
 to  invest  rerely  Rs.  00  ctores  or  so  for  the
 develo  of  these  backward  regions  until

 and

 ort

 we  have  this  basic  infrastructure
 of  t,  Of  which  electricity  is  one,
 for  back  areas  what  is  the  good  Of  inve-
 sting  thenoney  7  And  where  is  the  scope  for

 further  investment  ?  Therefore,  a  proper
 condition  arid  climate  be  created  for  best  ati-
 liation  of  both  physical  and  human  capital,
 if  backwred  regions  are  to  be  developed.

 MR.  CHAIRMAN  :  The  hon.  member
 should  conclude  now.  Shri  Jyotirmoy  Basu,

 SHRI  B.  K.  DASCHOWDHARY  :  I  have
 not  yet  finished.

 MR.  CHAIRMAN  :  His  finishing  is  not
 my  business.  I  have  called  Shri  Jyotirmoy
 Basu  already.  He  should  conclude  now,

 SHRI  8,  K.  DASCHOWDHARY  :  Kindly
 give  me  five  more  minutes.

 MR.  CHAIRMAN  :  I  am  sorry.  He  should
 conclude  now.

 SHRI  JYOTIRMOY  BASU
 give  him  two  more  minutes.

 Kindly

 MR.  CHAIRMAN  :  I  have  already  given
 him  five  minutes  from  the  hon.  Minister's
 time.

 SHRI  8,  K.  DASCHOWDHARY  :  The
 hon,  Minister  has  said  a  number  of  times  that
 certain  schemes  are  going  tube  commissioned
 to  augment  olectrical  energy  in  North  Bengal.
 I  have  been  making  regular  correspondence
 with  the  hon.  Minister  for  a  long  time  on
 this  matter,  and  |  have  raised  this  issue  also
 on  the  floor  of  this  House  on  many  occasions.
 I  have  here  with  me  the  letter  written  by  Dr.
 K.  L,  Rao  on  the  i8th  February.  1970,  from
 which  I  would  like  to  quote  just  one  line,  whick
 reads  thus  :

 **In  the  meantime,  the  State  authorities
 are  also  examining  the  feasibilities  and  eco-
 nomies  of  transporting  coal  from  the  existing
 coalfielis  of  west  Bengal  and  for  the
 proposed  thermal  station  near  Siliguri.  As
 sdon  as  the  feasibility  report  is  received  from
 the  State  authorities,  we  shall  take  further
 action  thereon.”

 I  would  only  like  to  remind  this  hon.
 Minister  of  the  promise  that  he  had  made  it
 this  letter,  that  as  soon  as  the  feasibility  report
 is  received,  he  would  take  further'actidn.  4
 would  like  to  know  whether  he  has  already
 taken  further  action,.....
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 MR.  CHAIRMAN  :  The  hon,
 should  conclude  now.

 Member

 SHRI  SYOTIRMOY  BOSU.

 SHRI  B.  K.  DASCHOWDHARY  :  I
 would  like  to  know  whether  he  has  consi-
 dered  the  position.........  नि

 MR.  CHAIRMAN  :  Nohing  that  the
 hon,  Member  says  hereafter  will  go  on  record.
 I  have  called  Shri  Jyotirmoy  Bosu  already.

 The  hon.  Member  was  given  ten  minutes
 to  start  with,  but  he  has  already  taken  ॥7  minu-
 tes  and  still  he  is  not  satisfied.  lt  is  a  very
 awkward  position  for  the  Chair,  to  go  on

 persuading  him  to  finish.

 SHRI  B.  K.  DASCHOWDHARY  :
 **

 SHRI  JYOTIRMOY  BOSU  The  adva-
 neement  of  a  counrty  is  known  by  the  quen-
 tity  of  protein  that  the  country  consumes  and
 also  the  growth  of  electricity,  Electricity  3s
 the  source  of  generation  of  basic  wealth,  a
 thing  that  has  never  been  detected  by  the
 planners  of  this  country.  It  gives  us  power
 for  irrigation,  and  power  for  the  small,  cottage
 and  ali  types  of  industries.  Yet,  during  the
 last  23  years,  we  are  in  a_  miserable  state  of
 affairs  as  far  as  electricity  is  concerned.

 Government  have  been  attaching  very
 little  importance  to  this  Ministry,  4  am  sorry
 to  say  that  the  Minister  in  charge  has  not
 even  been  given  a  Cabinet  rank  although  Dr.
 K.  L,  Rao  very  much  deserves  that.  There
 are  backward  States  like  the  States
 of  Assam,  Orissa,  Bihar  and  West  Benga!
 This  year’s  budget  for  power  and  irrigation,
 as  Shri  Chavan  very  proudly  recited  yesterday,
 does  not  exceed  Rs.  40  crores.  But  for  police,
 they  require  money;  during  the  jast  5  years,
 from  Rs.  i,!/2  crores,  it  has  cone  up  to  Rs,

 ooo
 There  is  no  dearth  of  money  for

 that.

 West  Bengal  has  about  7.7  per  cent  of
 villages  electrified.  In  Assam,  the  figure  is
 a  wonderful  2.5  per  cent;  in  Orissa,
 it  is  2.5  per  cent  and  in  Bihar  it  is  0.4  per  cent
 We  are  very  happy  that  some  states  have
 gone  forward,  states  like  Haryana  and  Tami!
 Nadu.  But  what  about  those  backward  States
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 Is  it  not  the  duty  of  the  Central  Government
 to  bring  them  up  to  the  national  standard  ?
 No,  they  have  not  done  it.

 Because  of  the  monopolist-industry-orie-
 nted  attitude  of  the  Government  of  India, the  allocation  in  the  Fourth  Pian  for  rural
 electrification  has  suffered.  Rural  electrifi-
 cation  has  been  totally  and  deliberately  negle-
 cted.  It  is  a  multiple  employment  generating
 source,  As  a  member  of  the  expert  commi-
 ttee  on  unemployment,  I  know  it;  we  are
 thrashing  this  point  (interruption),  DR.  Rao
 need  not  carry  coal  to  Newcastle.  I  know  the
 Charucteristices  of  his  Government,

 What  are  they  doing  nov.  The  Rural
 Electricity  Board  has  draw’  up  a  project
 Teport  costing  Rs,  y  crores.  3ut  the  Rural
 Electrification  Corporation  is  engaged  in
 the  exercise  of  egg  first  or  chvken  first.  They
 Say  there  are  no  tube-wells,  Vho  will  put  the
 tube-wells  ?  A  subsoil  water  ‘urvey  has  been
 conducted  by  the  GSI  and  thiy  say  the  possi-
 bilities  are  very  great.  May  I  humbly  request
 Dr.  Rao  to  do  whatever  he  cm  to  find  the
 finance  for  this.

 There  ts  subsidy  given  0  industry  in
 respect  of  electricity,  But  as  ar  as  the  rural
 areas  arc  concerned,  agricultur  cannot  comp-
 ete  with  the  masters,  the  big  qonopolists  and
 so  there  is  no  subsidy.

 I  would  tell  DR.  RAO  :  ge  money  some-
 how,  beg,  borrow  or  steal.  Tere  are  plenty
 of  sources  from  which  you  an  get  money.
 Fourteen  major  banks  have  ben  nationalised;
 insurance  has  béen  nationalisd,  Bonds  and
 loans  can  be  got  through.  Thre  is  PL-480.
 Let  him  tell  us  here  and  now  shat  he  is  pre-
 pared  to  do  for  rural  electrifiation  in  the
 backward  states  of  Assam,  Orisso  West  Bengal
 and  Bihar,

 MR.  CHAIRMAN  :  The  ha,  Minister.

 SHRI  R.  द  BADE  (Kargone)  :
 Shri  G.  P.  Yadav  from  our  part  had  sent
 his  chit.

 MR.  CHAIRMAN  :  Shri  P.  tangadeb
 which  have  lagged  so  far  behind  in  this  respect,  and  Shri  P.  K.  Deo  had  also  sent

 intgoations
 *4#Not  recorded,
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 for  participating  in  the  discussion,  but  their
 letters  were  not  received  before  the  comme-
 neement  of  the  sitting  and  as  such,  the  notices
 are  time-barred.

 SHRI  R.  द  BADE  :  On  a  point  of  order.
 It  is  not  mentioned  that  it  was  time-barred.

 MR.  CHAIRMAN  :  I  have  said  it.
 The  Minister  of irrigation  and  power.

 Dr.  K.L.  RAO:  fF  thank  hon.  members
 for  bringing  out  a  very  important  subject  which
 really  deserves  very  gfeat  consideration.  |
 wish  there  were  more  discussion  on  this  sub-
 ject.

 Rural  electrification  started  in  India  as  a
 national  policy  in  1961,  At  that  time,  we  had
 less  than  2  lakh  pumping  sets.  and  less  than
 25,00  villages  were  electrified.  In  the  last  ten
 years,  we  have  made  a  very  good  effort.  Nearly
 6  lakh  wells  have  been  electrified  and  05,000
 villages  have  been  electrified.  The  tempo
 has  gone  up.  We  are  installing  pumping  sets
 at  the  rate  31/2  lakhs  a  year;  as  for  villages
 covered,  it  is  at  the  rate  of  17,000  a  year.

 The  only  regrettable  feature  is  that  there
 is  some  unbalanced  development.  Nearly
 9  states  have  got  less  than  8.8  per  cent.  of
 rural  electrification  which  is  the  average  of
 electrification  in  the  countery,  These  states
 have  half  the  country’s  population.  So  there
 are  9  states  which  are  below  average.  It  is  regre-
 {table  that  West  Bengal,  Orissa  and  Bihar,
 three  states  which  have  very  vital  resources
 including  water  should  be  lagging  behind  in
 this  respect.  This  point  does  not  need  arguing
 or  explaining  .  Orissa  has  got  only  2.7  per
 cent  of  the  villages  electrified.  It  is  so  bad.
 While  in  Tami]  Nadu  for  every  30  acres  we
 have  got  a  pumping  set,  in  Orissa  for  every
 30,000  acres,  there  is  a  pumping  set.

 AN  HON.  MEMBER:  What  about
 Bihar  and  West  Bengal  ?

 DR.  K,  L.  RAO  :  I  have  got  very  little
 time,

 As  i  said,  there  is  no  need  to  argue  that
 itis  necessary  to  step  up  the  effort  considerably
 in  these  9  states,  specially  the  three  States
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 I  mentioned  which  have  very  vital  resources,
 which  have  got  plenty  of  water  resources
 available  for  electrification  both  in  villages
 and  for  energising  pumping  sets.

 The  only  snag  is  that  of  funds.  Shri  Chow-
 dhury  was  not  correct  when  he  said  that  we
 have  given  so  mich  more  money  in  the  Plan
 for  Tamil  Nadu  but  not  for  Bengal  and  80  on.
 I  submitted  once  before  that  money  is  not
 allocated  by  the  Centre,  Bicck  grants  or  block
 loans  are  granted  to  each  State  depending
 upon  a  certain  formula  and  from  that  the
 State  allots  the  money.  In  that  respect  J  am
 sorry  that  West  Bengal  has  been  attaching
 the  least  importance  to  rural  electrification;
 they  have  not  done  anything  at  all.  {t  is  really
 asad  thing.  Money  is  not  given  by  the  Centre.
 seperately  for  rural  elecirification.  Tamil  Nadu
 has  understood  the  value  of  rural  electrifi-
 cation.  They  have  done  a  very  huge  amount
 of  electrification;  still  they  attach  great  impo-
 rtance  and  they  allot  substantially  more
 funds.  The  Rural  Electrification  Coropora-
 tion  has  been  set  up  with  the  Government
 of  India  as  the  financing  organisation  and  we
 are  trying  to  help  as  much  as  possible......
 (interruptions)

 Gadasila  in  Orissa  was  not  an  electrified
 village.  We  held  there  a  meetirg  in  last  Oct-
 ober.  It  was  a  very  good  mecting  and  some
 Members  of  Parliament  and  some  Members
 of  the  State  Assembly  were  also  there.  The
 result  of  that  meeting  was  {hat  Gadasila
 was  electrified.  At  that  meeting  we  found
 that  electrification  in  Orissa  was  not  picking
 up  because  there  were  no  transmission  lines.
 We  decided  there  that  we  shall  give  funds
 from  the  Corporation  even  for  transmission
 lines,  though  it  is  not  generally  the  case.

 One  unfortunate  thing  is  that  the  States
 come  up  to  us  very  slowly  and  they  do  nat
 come  in  the  proper  way.  I  have  sent  specially
 officers  to  get  these  schemes  prepared,  I  can
 assure  the  hon.  Members  that  so  far  as  the
 Rural  Electrification  Corporation  is  conce-
 rned  I  shall  make  the  best  use  of  that  to  allot
 extra  funds  for  these  three  States  and  try
 to  help  as  much  as  possible,  and  even  go
 out  of  the  way  in  the  matter  of  transmission
 lines.......,..(  Jaterraptions  )  We  can  come
 in  provided  schemes  are  prepared  by’  the
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 States.  I  think  we  shall  be  able  to  assist  them
 appreciably  in  the  next  three  yeats  by  giving
 loans  up  to  Rs.  20  crores  from  the  Rural  Fin-
 ance  Corporation.

 As  regards  the  cooperatives,  hon,
 Mernbers  said  that  cooperatives  have  been

 set  up  in  some  States.
 ey  mpeg  Rural Electric  cooperative  people  came  at  9

 Pescpoi  and  they  Paid  that  would  assist
 the  cooperatives  by  technical  advice  and
 finance,  We  approached  the  States.  None  of

 the  States,  except  5  or  6,  and  Madhya  Pradesh
 was  one  of  them  offered  to  take  up  the  coope-
 ratives;  most  of  the  States  said  that  they
 did  not  want  it  as  they  thought  that  it  was
 somsthing  unnecessary.  We  also  did  not  know

 very  well  about  them.  When  these  coopera-
 tive  were  set  up  they  had  an  organised  way
 of  dealing  with  electrification  in  a  large  number
 of  villages,  bigger  units.  That  way  it  will  be

 helpful.  J  propose  to  persuade  the  Rural
 Electrification  Corporation  to  assist  in  setting
 up  the  cooperatives  in  all  the  three  States,
 We  shali  launch  a  massive  attack  on  the
 problem.

 One  other  thing  remains.  Pumping  sets
 canbe  putup  only  if  there  are  wells  and
 there  is  some  agricultural  activity.  shall
 write  to  the  Agricultural  Ministry,  But
 I  would  also  request  the  hon,  Mem-
 bers  from  those  States  to  pursue  with  the
 State  authorities,  They  ost  say  that  there
 are  60  many  wells  in  that  area  which  need  to
 be  electrified.

 SHRI  JYOTIRMOY  BOSU  :  You  must
 give  electricity  to  those  688  which  have  got
 इप्रछन्ठा  water.

 DR.  K.  L.  RAO  :  If  you  want  me  to  help,
 there  should  be  some  schemes  from  the  States.
 They  shouid  089  that  there  are  80  many  wells,
 If  there  are  thousand  wells  they  mist  say
 that  they  would  irrigate  about  10,000  acres
 if  electrification  is  provided  and  we  shall  try
 to  do  that.

 But  to  ask  me  to  do  those  things,  wil]  mean
 a  lot  of  delay.  So,  anyway,  what  I  want  to
 submit  is  that  I  have  been  thinking  of  this
 problem  ever  since  notice  was  given  86

 8480  how  Ican  helpina  positive  way,
 _Rntevruption),
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 8  hrs.

 MR.  CHAIRMAN  :  No  questions  now.
 There  is  no  time.

 DR.  K.  L.  RAO  :  One  aid  will  be,  to
 establish  the  co-operatives;  the  other  is  to
 request  the  RWC.  That,  ]  have  already  done.
 That  is  to  give  extra  assistance.  Thirdly,  |
 shaff  request  the  Ministry  of  Agriculture  to
 find  out  for  me  the  areas  where,  if  we  give
 electricity,  they  will  dig  up  the  wells.  Four-
 thly—and  this  is  the  most  important  thing—I
 am‘  going  to  set  up  one  separate  cell  in  the
 Central  water  and  power  Commission  for
 looking  after  these  three  States  and  accele-
 rate  the  progress  of  rural  electrification.

 SHRI  JYOYIRMOY  BOSU  rose—

 MR.  CHAIRMAN  :  He  has  got  no  time.
 It  is  finished.

 DR.  K.L.  RAO  :  There  is  one  other  aspect,
 which  I  would  subn  it,  and  that  is,  one  diffi-
 culty  is  there  especially  in  respect  of  North  Bi-
 har  and  North  Bengal;  there  is  no  power  there.
 It  is  not  only  the  transmission  lines  as  in  other
 cases,  but  power.  in  Orissa,  there  is  power;
 there  are  no  transmission  lines.  But  in  North
 Bihar  and  North  Bengal,  there  is  the  question
 of  power  generation  There  is  very  little
 power  generation  there.  Therefore,  what  we
 are  trying  to  do  is  this.  In  North  Bihar,  power
 is  utterly  smal].  There  are  only  3है  mw  of
 power,  effective  power,  whereas  the  require-
 ment  is  at  least  twice  at  the  moment.  J  think
 there  is  a  lot  of  demand;  the  demand  is  much
 more  than  that.  What  we  have,been  trying  to
 do  as  a  short  term  measure  is,  we  are  trying
 to  bring  in  four  units  of  Lia  mw  each  from
 other  areas  and  try  to  set  up  the  units.  That
 is  a  small  thing;  and  then  we  are  trying  to
 connect  Barauni  with  Daikola,  The  line  is
 ready  except  for  the  crossing  of  Mahananda.
 I  think  in  the  course  of  the  text  two  months,
 we  shall  be  able  to  do  that,  Itis  only  a  low
 voltage  33  ‘kv  line  ,  More  than  that,  we  have
 sanctioned  32  kv  line  from  Barauni  to  Sitigu’l,
 and  also  from  Alipur  Duar  to  Bongaigon  in
 Assuin.  These  lines  have  been  sanctioned.  The
 question  is  one  of  implementation,  There,
 the  hon,  Members  must  go  on  trying  to  pors-
 wails  them,  They  have  been  sanctioned.

 AN
 HON,

 MEMBER  ny  What  about
 North  ?
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 DR.  K.L.  RAO  :  J  am  coming  to  it.
 More  than  this,  we  are  trying  to  a  get  trans-
 mission  lines  and  power  from  other  places.
 But  apart  from  this,  I  have  also  been  feeling
 strongly  that  there  should  be  a  good  power
 station  there.  Therefore,  I  have  been  asking
 the  enginicers  for  the  last  two  years  for  sugg-
 esting  some  projects  and  some  proposals.
 Only  three  days  back,  I  got  this  propoal  :
 one  from  North  Bihar  and  the  other  from
 North  Bengal.  It  was  just  three  or  four  days
 back.  I  am  trying  to  get  those  projects  sancti-
 oned.  It  is  only  then  that  we  can  have  some
 power  there.  Otherwise,  you  cannot  also
 extend  rural  electrification  very  much  in
 those  needy  areas.

 In  regard  to  North  Bihar,  the  problem  is
 the  same,  There  is  very  little  power  there,
 especially  when  there  is  a  huge  population,
 and  when  there  are  first-class  under-ground
 water  resources.  But  there  is  no  power.  We
 are  trying  to  set  upa  thermal  station;  in
 fact  it  is  already  provided  for  in  the  Fourth
 Plan.  It  is  not  as  if  is  a  new  one,  But  the
 difficulty  has  been,  where  to  locate  it;  in
 Muzaffarpur  or  Samastipur.

 SHRI  N.  K.  SINHA  :  Muzaffarpur.

 DR.  K.  L.  RAO  :  Muzaffarpur  seems
 to  be  better  because  it  should  be  as  distant
 as  possible  from  Barauni.

 But  unfortunately,  there  is  no  broad  gauge
 line;  the  broad  gauge  stops  at  Samastipur.
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 I  have  been  waiting  for  the  railway  people
 to  see  whether  they  will  extend  the  line  or
 indicate  any  other  direction,  because  when
 you  rehandle  the  coal,  the  cost  goes  up.  But
 I  told  my  officers  to  have  it  at  Samastipur
 though

 it  is  not  a  very  satisfactory  thing,  because
 it  is  nearer  Barauni.  It  should  be  really  further
 off.  I  have  waited  nearly  one  year  for  that
 Process.  But  nothing  has  happened.  So,  I
 will  try  to  decide  whether  we  shall  go  in  for
 Samastipur  itself.  So,  we  shall  try  to  push  up
 that  project.

 As  I  said,  there  will  be  one  or  two  projects
 near  Katihar  or  the  West  Bengal-Bihar  border,
 Unless  we  generate  power,  the  question  of
 tural  electrification  cannot  receive  an  emph-
 asis  in  these  two  areas.  I  have  been  met
 tioning  that  to  my  officers  also,  As  I  said,  about
 the  transmission  line,  we  will  be  able  to  do  it
 at  a  much  faster  rate.

 I  again  thank  the  hon.  Members  for  raising
 a  discussion  on  this  very  important  subject.
 I  only  appeal  to  them  to  follow  it  up  with
 sustained  interest  and  try  to  get  as  much
 assistance  as  possible.

 8.06  brs.

 The  Lok  Sabha  then  odjourned  till  Eleven
 of  the  Clock  on  Monday,  June  4,97]/Jyais-
 tha  24,1893  (SAKA)


